06.03.2025 1 PRONOUNCEMENT OF JUDGEMENT

COURT NO. 26
HON'BLE MS.JUSTICE NEENA BANSAL KRISHNA

CLICK TO JOIN VC:
MEETING LINK: https://delhihighcourt.webex.com/meet/dhcecourtvcl

AT 02:30 P.M.

1. BAIL APPLN. 4849/2024
RAJESH BREJA . ....Petitioner

Through: Ms. Rebecca M. John, Senior Advocate with Mr.Anshul Mittal, Mr. Parvir Singh and Ms. Khushi

Aggarwal, Advocates

Versus
THE STATE ... Respondent
Through: Mr. Shoaib Haider, Additional Public Prosecutor for RespondentState with SI Rahul Kumar
Mr. Siddharth Aggarwal, Mr.Samar Kachwaha, Mr.Rahul Kriplani, Ms. Rea Bhalla &

Ms.Masooma Rizvi, Advocates for Complainant
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